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L.N. MALVIYA INFRA PROJECTS PVT. LTD.

E- MAIL LNMALVIYA@LNINFRA COM  CINNo U45201DL2010PTC373715

Date: 23.07.2024
Place: BHOPAL

LETTER OF AUTHORITY

| Dr. LN Malviya, Managing Director of the Company, LN MALVIYA INFRA
PROJECTS PRIVATE LIMITED hereinafter referred to as "the Company"
having registered office Plot No- 29, F/F, Sector- 11. Dwarka New Delhi-
110078 and corporate office T-10, 3rd Floor City Centre, press complex,
Plot No. 1, Zone-1 M.P. Nagar Bhopal-462011 being authorized to sub-
delegate authority vide Board Resolution dated 22 JULY 2023, for and on
behalf of the Company, hereby authorise Mr. Munikesh Sharma S/o Shri
Shankar Lal Sharma Address Plot No 29. F/F, Sector-11, Dwarka New
Delhi, metro station gate no: 1-110075, Aged adult, working as office
manager of the Company, having work place at Delhi, India, to act and do
all such acts, deeds and things as stated herein in the matters of Nathu
Ram Chauhan V/S Ministry Of Road Transport And Highway & Ors.
bearing O.A. No. 127/2024 Before The Hon'ble National Green Tribunal,
New Delhi.

1. To appoint advocate, to sign and verify all Vakalatnama, to sign and file
applications, Plaints, Petitions and other pleadings, rejoinders, written

statements, appeals or other documents that may be required to be filed

in any court or legal, judicial and/or quasi-judicial fora for the above-

mentioned matter. /:

2. To swear an affidavit on oath, to tender oral as well as written evid%ﬂ@e'

\
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3. To deposit or withdraw amount if any for proper conduct of the matter

for and on behalf of the Company.

4. To file an application for execution of a decree or order passed in the

suit and to sign and verify such application.

5. To sign and verify declaration for aforesaid purpose and other related
matters and to do all such acts, deeds and things for and on behalf of the
Company (except sub-delegation of authority) which are not specifically
mentioned hereinabove but may become necessary at the subsequent

stage in respect to the aforesaid matter

For LN MALVIYA INFRA PROJECTS PRIVATE LIMITED

Director Accepted




BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

IN THE MATTER OF: 0.A. NO. 127/2-24
NATHU RAM CHAUHAN APPLICANT
VERSUS

MINISTRY OF ROAD TRANSPORT AND

HIGHWAYS & ORS. RESPONDENTS NO.11
SNO. | PARTICULAR | PAeEs |
1. ' Return on behalf of Respondent no.11 101-09

-  along with Affidavits - Y
2. |AnnexureR-11/1 ~ 10-65
3 | - . |66-76 B

M/s L. N. Malviya Infra Projects Pvt. Ltd.
Through Managing Director/ Authorised Person
T-10 374 Floor City Centre Press Complex M.P. Nagar Zone 1
Bhopal (M.P.) 462011
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BEFORE THE HON'BLE NATIONAL GREEN
TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

0.A. NO. 127 OF 2024

IN THE MATTER OF:

Nathu Ram Chauhan ...Applicant

Versus

Ministry of Road Transport and Highways & Ors.  ...Respondents

RETURN ON BEHALF OF RESPONDENT NO.11

1. That with regard to Para -1 of the Application, it is humbly submitted that
there is no gross neglect or illegal, brutal and environmentally

destructive manner in which the contractors are working and in the most; 5z
[
IS/ B




3788

possible environment friendly manner the road construction is going on

in NH-707 while widening the road.

It is respectfully submitted that the applicants’ allegations are based upon
conjectures and the photographs submitted do not give correct picture of
the project work under progress as the work is being carried as per the
norms of environmental laws and before the construction was
commenced an Environmental Impact Assessment (EIA) study was
carried out. The collection and spread of debris as shown in the
photographs does not show correct picture since it is not the debris but
road construction material used in embankment which is spread over
only at such places where the slop is steep and when the slop of highway
work has to be maintained some filling material might fall sideways and

has been taken into environment impact assessment.

There is no hill cut debris dumped in the valley slopes. The hill cut debris

has been dumped in the nearby approved dumping sites.

2. That with regard to Para -2 of the Application so far as the personal
information of the Applicant is concerned the Respondent has no
comments to be done but it is denied that there is any violation of
Construction & Demolition Waste Management Rules, 2016 notified by
the MoEF&CC. As per C&D waste management rules 2016 the hill cut

debris and waste are dumped at properly approved dumping sites.

3. That with regard to Para -3 of the Application being the facts of the matter

are accepted.

4. That with regard to Para -4 of the Application, being the general

description of the terrain no comments are required.
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5. That with regard to Para -5 of the Application the contents are denied.
None of the contractors are allowed disposing the hill cut debris and
waste material to the hill slopes, and the contractors are dumping their
waste material into the nearest approved dumping zones. There is no
evidence of damage of natural springs or changing of river path and the
river streams are carefully taken care of by the EPC Contractors during
road construction. However being geologically active site irrespective of
the road construction work, some change in the stream path might take

place by nature, which is beyond the control of contractors and

authorities.

6. That with regard to Para -6 of the Application it is submitted that there
are authorized 43 dumping sites which include private and government
approved sites in the project. The waste and hill cut debris are dumped
nearby approved sites only and there is no violation of dumping debris
and no waste is dumped into the river streams, forest, hill slopes and
valleys. No muck dumping has been undertaken beyond the designated

sites in our project area.

The Respondent gives specific replies to the points raised by the
applicant at the locations where the contractors are alleged to have been
illegally dumping the “hill cut and construction debris”: The same are

attached as ANNEXURE-R11/1 AND ANNEXURE -R11/2.

7. That with regard to Para -7 of the Application it is submitted that the
proposed project for development of NH-707 under GNHCP, is an
expansion/up-gradation of existing highway which was initially

proposed for a length of 97 Km from Paonta Sahib to Gumma. Although

the project does not fall in any category of Environment clearance as
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Environmental Impact Assessment (EIA) study has been conducted by
Consultant (Consulting Engineers Group, Jaipur) of MORTH in
December 2019. The Environmental Management Plan recommended in
the report has been incorporated in the contract agreement of the
contractor for implementation during construction activities. The project

was further awarded in Construction Packages (I-IV).

In second stage another section from Gumma to Fediz for DESIGN RD
94+900 TO 103+550 has been considered for development by PWD NH
Division, Nahan and Detailed Project Report (DPR) has been prepared.
Under this DPR, Environmental Impact Assessment (EIA) study of
Gumma to Fediz section has also been conducted by Consultant
(Consulting Engineers Associates). Thereafter, the project is awarded as

construction Package V.

Both these packages are considered for development under Green
National Highway Corridor Projects (GNHCP) executed by MORTH
(under PIU, Paonta Sahib) and Funded by World Bank. Forthwith, L.N.
Malviya Infra Project Pvt. Ltd. has been appointed as Authority Engineer

for supervision of all the construction packages i.e. Km 0+000 to

103.550.

8. That with regard to Para-8 of the Application it is submitted that the forest
department declared that our project area is free from endangered species
Panther Pardus (Leopard), so, there is no violation of any wildlife
protection act 1972. The permission for diversion of forest from forest
department has also been taken. That, it is also found that the EPC
Contractor is not dumping muck/debris into the forest land.

9. That with regard to Para -9 of the Application, it is submitted that the EPC—_

/. e
&%
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Contractor is not dumping muck/debris into the valley side over streams
and springs. It has been ensured to the utmost possible manner that there
is no changing of river streams course takes place due to construction work
and there is no disturbance in ecology of the river streams. However the
natural phenomenon of partial change in river stream, which is beyond the
control of humans is observed at places, but it has no relationship to the

road construction work being carried out.

10. That with regard to Para -10 of the Application it is submitted that the
EPC Contractor is not dumping muck/debris into the valley side over
streams and springs. It is also being clarified that during monsoon the rain
water did not carry any debris from our road construction site to the

streams hence there is no disturbance in the flow of water due to road

construction work.

11. That with regard to Para -11 of the Application it is submitted that the
EPC Contractor is not dumping muck/debris into the valley side over
streams and springs and therefore there is reasons of any possibilities of
the killing of fish in the river due to streams getting choked due to falling
of debris. It is also clarified that there is no chocking of rivers and no

water supply to villages has been hampered due to any fall of debris.

12. That with regard to Para -12 of the Application it is submitted that there
is no illegal felling of pine, spruce, silver-fair and deodar trees across the
hill slopes and valley slopes. The trees cut across the project is under the

proper permission from the concerned forest department.

13. That with regard to Para -13 of the Application it is submitted that the

EPC Contractor is not dumping muck/debris into the valley side over

streams and springs the muck dumping is carried out in approved dumys.
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sites only therefore no endangering of the flora and fauna of the vicinity is

taking place and the same does not take place is being assured.

14. That with regard to Para -14 of the Application being a matter of fact is

not contested.

15. That with regard to Para -15 of the Application it is submitted that there
is no violation by the construction coinpanies any of the laws , be it Forest
Conservation Act 1980, Environmental Protection Act 1986, Construction
& Demolition Waste Management Rules 2016, the Water (Prevention &
Control of Pollution act) 1974, or Bio-Diversity Act 2002.

16. That with regard to Para -16 of the Application being not in the

knowledge of the Respondent is denied.

ADDITIONAL SUBMISSIONS:

17. That the Applicant has tried to project that the respondent is partly
responsible for the allegations made in the Application and the
photographs attached with the Application has been shown to have been
caused due to debris being dumped at the streams , forest or hill side slopes
and being part responsibility of the Respondent. This allegation has no
truth and whatever material is seen at the road side slopes is the
construction material placed for the road construction site as per the road
design to give stability to slopes and every care is being taken by the
Contractor that no such material falls into the side slope trees and the
dumping of debris is only taking place at the allocated dumping sites

approved by the concerned authorities.

18. That as a consultant to the Authority the respondent is taking ,aﬁ;’i;\

/ - Ftiach
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measures to direct the Contractor to work within the approved
permissions, and follow the various provisions of Forest Conservation Act
1980, Environmental Protection Act 1986, Construction & Demolition
Waste Management Rules 2016, the Water (Prevention & Control of
Pollution act) 1974, or Bio-Diversity Act 2002, various codes of

construction and is therefore fully following the norms of construction.

19. That the Application being filed by the Applicant is on contrary facts that
stand on ground, and the Photographs being attached has no semblance to
the facts that have been shown to have caused by the construction work by

the contractor and to that extent are deceptive.

20. That the Applicant has wasted precious time of this Honourable Tribunal
by trying to project facts and figures which are not as a result of
construction work and has tried to create hurdle in the work of public

interest and national prosperity and hence deserves to the dismissed with

heavy cost.

New Delhi, For Respondent 11

Date: 24.07.2024.
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AFFIDAVIT

I Munikesh Sharma S/o Shri Shankar Lal Sharma, aged adult Authorised
Representative of the Respondent Company having office at Plot No.29, F/F, Sector-
11, Dwarka, New Delhi — 110078 do hereby solemnly affirm and declare on oath as

under —

1. That this affidavit is being filed by me on behalf of the Respondent 11
as | have been authorized by the Respondent 11 to file this Return.

2. That I have the knowledge of the case and am duly appraised with the

facts of the case.

3. That the present affidavit is in support of the return filed by the
Respondent 11 and are partly true on the basis of facts known to me and

partly true and correct on the basis of the facts I believe to be true.

4. That the contents of annexures attached to this return are true and correct

to the best of my knowledge and belief.

New Delhi,
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Verification

I Munikesh Sharma S/o Shri Shankar Lal Sharma, aged adult do verify that the
contents of Para-1 to 4 of the Affidavit are true and correct to the best of my

knowledge and belief and as per the records maintained at the office.

Verified at New Delhi on 2§® day of july,2024.

New Delhi,

Date:
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ANNEXURE - 213796

Comments on Objections made by Applicant during the inspection of Additional District
Magistrate, District Shimla dated 22,03.2024

—_—— -_"_"h‘_——_*_—__—_
— —— —_——

StNo. (1 ' o ;’
] ‘__1___—_~‘_—— o
Location l; RD 103/550 near Fediz bridge.

/{ No. S S

Issues

Un

Comments | This lacation s not a dumping zone and no dumping has been done by the Contractor at this location.
J The Valley Side slope was already stabilized using Geo-cell with hydroseeding and bamboo plantation,
{ However, debris from catchment outside RoW crossed the highway during extreme rainfall of 2023
] (Natural calamity order of State Govt. is attached). Detailed report (submitted to insurance company for

claim} attached herewith may also be referred in this regard. Further, retaining structures and siope
| | protection measures have been completed and are being maintained by the Contractor,
Before flash flonds
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CGovernment of Himacha! Praidesh
Department of Revenue
(Dlssater Manrgemeat)

No, REV (DM} (F) 2572023 Dated: the Shimby, 18" Auguat 2023
AT

Whereus, the State of Himuchol Pradesh hus wilmeased unprecedented
loss of human fives and huge destruction, Yumage und loss 10 public and private
property during the ongoing monsison season. The entire Stute hay been badly ravaged
by incessant rains Icading 1o Noods, cloudbursis, landslides, and slupe fuilure taking
heavy toll of lives and propeny. Thousands of dwelling units have boen damaged or
destroyed. There has been unprecedented loss of crops end ugricultural land,
Thousands of tourists and local peaple who were stranded had 1 be evacunted with
the help of Indian Air Force, Amy, NDRF, SDRF, Police, Home Guards, Fire
Services and loca! volunteers, The nations highways, siate, district and local road
network has been severely damaged and destroyed, Dozens of bridges have been
washed away or damaged severcly hampering connectivity and rescue 2fforts, The

unprecedentcd excessive precipitation has led to 5 series of challenges thar impacted
the daily life in the State;

And Whereas, the Distric) Administration supported by the Gowi, has
been carrying out relipf and rescue activities, ever since the onset of Monsoon,

working day and night to save lives, provide relief 1o the affected persons, and restore
esserttial services 1o minimize the impaci the disaster:

providing all the necessary assistance for rellef, rescue and rehabilitation works
throughout the State and to bring life of the

people back to normalcy and mitigate the
sufferings of the affected people;

Now Therefore, keeping In view the unprecedented grave situation
leading loss of humun fife and damage, destruction and loss to public infrastructure
and private propenty, the State Government has decided 1o declarcs the whole State
of Himachal Pradesh as "Natury| Calamity Affectod Area”, Afier the weather become
normal and the aceessibllity is improved, complete assessments damage and loss
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ussessment ol property, livestack. infrastructure end crops shall be carried out by the
respective Districts snd Departimenis which shall be submitted to the Government for

recovery snd reconstniction elforts,

Wywt
(Onkar Chond Sharma)
Principal Sccretary (Hevenue) to the
Government of {limachal Pradesh

8 He
Endst No. As above Dated Shimln  Augusi, 2023
Copy forwarded to: A
L. The Joint Secretary (DM-1), Govt. of India.Ministry of Home Affairs, (DM
Division),"C* Wing, 3 Floor, NDCC-11.Jai Singh Road. New Delhi-110001.
All Administrative Secretaries to the Government of Himachal Pradesh.
The Principal Secretary to Chief Minister Himachal Pradesh
The Secretary 1o Governor, Himachal Pradesh
The Joint Secretary (GAD) to the Government of Himachel Pradesh in
compliance 1o CMM by circulation dated 18-8-2023
6. Al HODs to the Governmeni of Himacha! Pradesh.
7. Al DCs cum Chairman DDMAs of Himachal Pradesh.
8. Pr.PS-cum-Spl. Sccretary 10 Pr. PS to CM OSD to Hon'ble Chief Minister,
9. Senior Privae Secretary to Revenue Minister Shimla-171002
10. Sr. Private Secretery to all the Ministers Himachal Pradesh
11. Seaior PS 10 the Chief Secretary cum Chatrmsn, State Executive Comminee
(SEC), HP Secretariat, Shimla-171002.
12. Guard File

LA I W b

= wlx,).:
(DC! Rans)

Director-cum- Ex Officio Spl. Secy. (Rev.-DM) 1o the
Government of Himachal Pradesh,
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|

| 5r. No. 2

' Location | RD102/720 near Fediz bridge.
No. J |
Issues ! Unauthorized and iliegal dumping of debris on forest and private land without any protection measures. ]

Comment , This location is not a dumping 2one and no dumping has been done by the Contractor at this location.
The Valley side slope was already stabilized with slope protection measures with geocell with
hydroseeding, bamboo plantation and hydroseeding. However, due to unprecedented rainfall and
landslide, the damage took place at this location. Detailed report {(submitted to insurance company for
claim) attached herewith may also be referred in this regard. Further, retaining structures and slope
protection measures have been completed and are being maintained by the Contractor.

Before flash floods
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After flash flood
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| Sr. No. [3 B
| Location RD102/200
No.
| Issues Unauthorized and illegal dumping of debris on forest and private land without any protecﬂon measures.

Comment | This location is not a dumping zone and no dumping has been done by the Contractor at this location.
Valley Side slope was already stabilized using Geo-cell with hydroseeding and bamboo plantation.
However, debris crossed the highway during extreme adverse weather condition of rainfall in 2023,
Detailed report (submitted to insurance company for claim) attached herewith may also be referred in
this regard. Further, retaining structures and slope protection measures have heen completed and are
being maintained by the Contractor.

Before sliding
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Sr. No., 4
Location RD101/700
No.
Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures.
Comment | This location is not a dumping zone and no dumping has been dane by the Contractor at this location.
Valley Side slope was stabilized using hydroseeding, breast wall and retaining wall, However, debris from
catchment outside RoW crossed the highway during extreme rainfall of 2023. Detailed report {submitted
to insurance company for claim) attached herewith may also be referred in this regard. Further, retaining
structures and slope protection measures have been completed and are being maintained by the
Contractor.
L Befare slide
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Sr. No.

Location
No.

RD101/160

Issues

Unauthorized and illegal dumping of debris on forest and private fand without any protection measures.

Comment

This location Is not a dumping zone and no dumping has been done by the Contractor at this location.
This area was severely affected by cloud bursts. The landslide occurred from beyond the ROW and the
road was washed away to the valley. The hillside breast wall and culverts were also damaged. The road
was closed for 15 days and the Same was intimated to the local police station and Sub-divisional Officérs
(SDO) of Chopal and Shillai, The gabion at the toe and hydroseeding on the valley slope were constructed
to control erosion. The hillside breast wall was also Teconstructed to control further landslides. The road
was repaired/ rehabilitated for safe movement of passengers. Further, retaining structures and slope
protection measures have been completed and are being maintained by the Contractor.
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Before damage
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Sr. No.

6

Location
No.

RD101/000

lssues

| Unautharized and illegal dumping of debris on forest and private land without any protection measures.

Comment

This location is not a dumping zone and no dumping has been done by the Contractor at this location.
However, due to the landslides, the muck slipped into the valley. Detailed report (submitted to insurance
company for claim) attached herewith may aiso be referred in this regard. Further, retaining structures
and slope protection measures have been completed and are being mdintained by the Cantractor.
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Before sliding
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Sr. No. 7

Location RD100/610

Na.

Issues Unauthaorized and illegal dumping of debris on forest and private land without any protection measures.

Comment | This location is not a dumping zone and no dumping has been done by the Contractor at this location.
However, due to unprecedented rainfall damages occurred. Requisite breast wall have been
reconstructed to protect the hill. The road was closed on 09.07.2023 and 12.07.2023 due to a slide at this
location. The same information was communicated to the District Disaster Management Authority
(DDMA).
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| Sr. No. 8 .
| Location RD100/170

| No. . : —
' Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures. |
Comment | This location s not a dumping zone and no dumping has been done by the Contractor at. this location,

However, due to unprecedented

A retaining wall has been provided to

rainfall and flash floods, rock fail occurred and debris slid into the valley.
prevent further erosion. The road was closed and many vehicles

were stuck for nearly 24 hours. The same information was communicated to the District Disaster

Management Authority (DDMA).
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After restor‘a_on

Sr. No, )
Location RD99/3590
| No.
i Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures.

Comment | This location is not a dumping zone and no dumping has been done by the Contractor at this location.
However, due to unprecedented rainfall and flash floods debris went sliding into the valley. The retaining
wall has been reconstructed to prevent further erasion on the valley side and Breast wall on hill side has
also been restored. The road was closed on 05.07.2023 due to a slide at this location. The same
information was communicated to the District Disaster Management Authority (DDMA).

L Before sliding
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| Sr. No. 10 .
Location RDS8/050-99/25 dumping zone-ll
No.
Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures.

Comment | This is a designated dumping zone. The dumping zone has been protected with gabion wall at the toe.
Soil compaction benching, geocell with hydroseeding and bamboo plantation have been provided to
cantrol the erosion. A breast wall has also been constructed to support the hillside.
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Sr. No, 11

Location RD93/150

No. ‘

Issues Unauthorized and iliegal dumping of debris on forest and private land without any protection measures.

Comment | {Location is already included in $r. No. 10) This is a designated dumping zone. The dumping zone has been
protected with gabion wall at the toe. Soil compaction benching, geocell with hydroseeding and bamboo
plantation have been provided to control the erosion. A breast wall has also been constructed to support
the hillside. L~ }
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| No. o
[ Issues
| Comment
|
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TN

I rainfall in 2023. Bamboo plantation has been done to control the erosion. Detailed report (submitted to w
| insurance company for claim) attached herewith may also be referred in this regard. Further, retaining |
structures and slope protection measures have been completed and are being maintained by the |

Contractor.
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51 No. 13 5
Location RDY8/540 near village Antravali
No.
Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures.
Comment | This location is not a dumping zone and no dumping has been done by the Contractor at this location.
During heavy rainfall debris from catchment beyond RoW was transported and accumulated in the valley.
The retaining wall of the state highway towards Paban village was damaged and debris flowed with water
to the valley. Detailed report (submitted to the insurance company for claim) attached herewith may also
L be referred in this regarg.
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| Sr. No. 14
Location RDB7/800
No. -
Issues | Unauthorized and illegal dumping of debris on forest and private land without any protection measures.
Comment | This location is not a dumping zone and no dumping has been done by the Contractor at this locatlon.
The material lying near the carriageway belongs to local people who have dumped the excavation
! material from construction of the access road. The same was clarified during the visit.
b 0,
Sr. Geologist . ] ,@/
L.N.M. Infra Projects Pvt. Ltd, -
NH-707, Paonia Sahib RECIGENT ENGINEER
L KN Iniia froiezds Pyl Lid

ool Paon Sshib
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am Water Coaservation Expert
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Sr. No. 15

Location RD97/710 ;
| No ; !
[ Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures.

Comment | This location is not a dumping zone and no dumping has been done by the Contractor at this location.
The damage is due to extremely adverse weather conditions of rainfall. Detailed report (submitted to the
insurance company for claim) attached herewith may also be referred in this regard. Further, retaining
structures and slope protection measures have been completed and are being maintained by the

Contractor.
|

e
Sr. Geologist ' RESIDENT ENGINEER
L.N.M. Infra Projects Pvt. Ltd. D/‘/, LN.K. Iniia Projects Pyt Ltg,

NH-707, Paonta Sahib Ié — (NH-707), Paonta Sahib
' Sr. Geo-Techuical Expert
L.N.M. Infra Projects Pvt. Ltd. .
NH-707. Paonta Sahib VJ'(,\E
Environmental cum Water Conservation Expert
L.N.M. Infra Projects Pvi. Lid.
NH-707, Peonta Sghib-HP
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Sr. No. 16
Location RD97/610
No.

Issues Unauthorized and illega! dumping of debris on forest and private land without any protection measures.

Comment | This location is not a dumping zone and no dumping has been done by the Contractor at this location.
, The damage is due to extremely adverse weather condition of rainfall. Detailed report (submitted to
' insurance company for claim) attached herewith may also be referred in this regard. Further, retaining
structures on vailey side and slope protection measures have been completed and are being maintained

J by the Contractor.

After restoration

il
Sr. Geologist . | 2 el

RESIDENT FNGIMEER

LNM. Infra Projects P
NH-707, ijma Sml‘td' Er. Geo-Teeksics) Eapert LA tan - 5 e
LN.M. Innfra Projects Pyvi. Lud. " '
NH-707. Paonta Sahib g
H .
Envim;ienui cum Water Conservation Expert

L N.M. infra Projects Pwi, Ltd.
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Sr.no. 17 [

Location | RD 96/350-96/250 dumping Zone-l, Baie

No.
Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures.
Comment | Itisa designated dumping zone. Gabion wall has been constructed to support the dumping zone at toe of
the vailey. The site has been further stabilized by benching/ compacting and subsequent stabilization by
L | slope protection measures of hydroseeding, Geocell with hydroseeding and bamboo plantation to

S
; d‘/ g (Té .-.-(' w1 Vaeert

N.M. Infia Projects Pvt. Ltdp NAi o Projects v Lid,
NL-T07, Paonta Sahib

0 o= TR o )
Environmental aier Conservetion Expert
YO LM, Infra Projects Pw. Ltd.
NH-707, Peonts Sghib-HP

NH-707, Paonta Sahib
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prevent the soil erosion from the dumping site.

Ll

L.N.M. Infra Projects Pvt. Ltd.

Sk Gen-Tetfisical Tapert
L.N.M. Infra Projects Pvi. Ltd.
NH-707. Paonta Sahib

£ o nENT ENGINEER
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cum Waier Conservalion Expert
" ITWJ?;JA Infra Projects Pvi. .
NH-T07, Peonta Sghib-HP J
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St Geolc;gist -1 Sr. Geo-Teeh uical Eapart
L.N.M. Infra Projects Pvt. Ltd. LN.M. Intra Prajects Pyl L.
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Sr. No. 18

Location RD 96/980 Near Village Gumma

No.

Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures.
Comment This location is not a dumping zone and no dumping has been done by the Contractor at this location.

The damage is due to extremely adverse weather conditions of rainfall. Detalled report (submitted to the
insurance company for claim) attached herewith may also be referred In this regard.

e

Sr. Geologist »

L.N.M. Infra Projects Pvt. Ltd.
NH-707, Paonta Sahib _;j . ()g/

Sr. Gew- lechnical Expert

NI1-707. Paonta Sahib

LNM. Infra Projects Py Ltd.

B  RESIDENT ENGINEER
- L HLE Infra Projects Pyt Ltd.
flariey wi Y Faonia Sahid

I
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r - -
Eﬁ\ri/éonmnulmm ﬁi Expert

td

L.NM. Infra Projects Pvi. Lid.
NH-707, Peonta Sehib-HP
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Sr. No. 19 -
Location RDY5/180
No,
Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures,
Comment | This location is not a dumping zone and no dumping has been done by the Contractor at this location.

The rock fall happened during the rainy season from beyond ROW. The rock debris hit the crash barrier
and debris fell in the valley side. Further, geocell with hydroseeding was done in this locatian to prevent
erosion. During the subsequent rainfall, the slope protection measures were also damaged. The stream
banks have been cleared for the free fiow of water and necessary repair/ restoration works are being

ensured by the Contractor.

Sr. Geologist
LN.M. Infra Projects Pvt. Ltd.
NH-707, Paonta Sahib

iy .

ré.aj,-/

Sy Geo-Toeb el Eapert
L.NM. Infra Projects P\.( Lad.
NI1-707, Paonta Sahib

RESIDENT ENGINEER
L N 1. dnira F‘m;ect% Pvt. Ltd.

; Fathic Bahih

i ; T

Environmental cum Water Conservation Expert
L.NM. Infra Projects Pvt, Lad,
NH-707, Paonta Sghib-11P
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Sr. No.
Location RD94/100
No.
Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures.

Comment | This location is not a dumping zone and no dumping has been done by the Contractor at this location.
The debris from catchment beyond Row has flown on valley side during rainfall of 2023 and Is being
cleared by the Contractor. Further, retaining structures and slope protection measures have been
completed and are being maintained by the Contractor.

RESIDENT ENGINE
s

foirg Prnecie Py,

Sr. Geologist _,
LaN-M« In&a ijec‘E PV.L L‘d.. Sr' Gco_"'tchu h_‘a‘! l“_ \pcl‘t
NH-707, Paonta Sahib L.N.M. Infra Projects Pyt Lud.

NH-707, Pacmia Sahib
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Sr. No. 21
| Location RD%4/050
| No.
Ulssues Unauthorized and iflegal dumping of debris on forest and private land without any protection measures.
Comment | This location is not a dumping zone and no dumping has been done by the Contractor at this location.
The debris from catchment beyond RoW has flown on valley side during rainfall of 2023 and fs being
cleared by the Contractor. Further, retaining structures and slope protection measures have been
L completed and are being maintained by the Contractor.
CT-\\R(D{\;.
j Sr. Geologist |
L.N.M. Infra Projects Pvt. Ltd. ?@ -
NH-707, Paonta Sahib #
Sr. Geo-Techanical Expert
L.N.M. Infra Projects Pvt. Lud,
NH-707, Paonta Sahib
oum Water Conservation Expert
. ol L NM, Infa Projects Pvt. Ltd _
RESIDENT SHOINEER e TS o

L.N.M. Infre Praweats Py id.
(NH-707), P2ainia Sanib
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Sr.No. |22
Location RDS4/480
No.
| Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures.
| Sr.gé\iiugist , N ORESICERT SNGRIEER I
. - - Jadd tntra Projale Perid. \ -
LNM, InfaProjects Pyt Led. . - LR bim Pepecte e s oo
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Comment | This location is not afd_urriﬁ-i'n'g zone and no dumping has been done by the Contracter at this location,
The location pertains to built up area with structures on bonh 5|de of the carriageway. -

StNo. |23

Location RDS3/860
| No. ) 7
Issues Unautherized and illegal dumping of debris on forest and private fand without any protection measures.

Comment | This location Is not a dumping zone and no dumping has been done by the Contractor at this location.
Further, retaining structures and slope protection measures have been- completed and are being
maintained by the Contractor. The debris is pertaining to the access road that has been excavated by
local people at this location.

Sr. No. |24
r NM 1 Sr. fﬂ-{).}: neal Fapert ' ‘ i
LNM. lﬁaﬁfxm Ld.  LNM. I‘ni.ha J"mjeutb Pyl Lid.
NH-707, Paonta Sahib | NH-707. Paonta Sahib ; merl e Vit Cogervei
NH-707, Peonts Sshib-HP _]
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£©

Location RDS0/800

No.

|ssues Unauthorized and illegal dumping of debris on forest and private land without any protection measures.

Comment | The dumping is being done with the consent/permission/agreement of the concerned Department. The
tion by slope protection

site has been stabilized by benching/ compacting and subsequent stabiliza
measures of hydroseeding, grass strip and plantation to prevent the soil erosion

from the dumping site.
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Sr. No. 25

Location RD88/600

No.

Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures.

Comment | This location is not a dumping zone and no dumping has been done by the Contracter at this location.
The road was closed on 06.02.2023 due te a slide at this location. The same information was
commiunicated to the District Disaster Management Authority (DDMA).

auy

* RESIDENT ENGINEEF
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Sr. No. 26
Lecation RDE86/200
No.
Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures.
Comment | This lacation is not a dumping zone and no dumping has been done by the Contractor at this location.
Continuous siide resulting in subseguent road closure, the debris from the hillside slid down the siope on
the valley side. i

YL\ U

Sr. Geologist
L.N.M. Infra Projects Pvi. Ltd.
NH-707, Paonta Sahib

Sr. Ceo-Technical Expert
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Sr. No. 27
Location Minus (3 sites)
No. _
Issues Unauthorized and illegal dumping of debris on forest and private land without any protection measures.
Comment | This location is not a dumping zone and no dumping has been done by the Contractor at this location.

same information was communicated to the District Disaster

Continuous slide resulting in subsequent road closure, the debris from the hillside slide down the slope’
on the valley side. However, no dumping on the valley side has been done by the Contractor. The road
was closed on 24.08.2022, 03.10.2022, 29.01.2023 and 12.07.2023 due to a slide st this location. The

ment Authority (DDMA).

L.N.M. Infra Projects Pvt. Ltd,
NH-707, Paonta Sahib
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Comments on Objections made by Applicant in the presence of Additional District Magistrate

sr. No 123

Chainage | 414000 to 414100 N

Place Kali Khan

Grievances raised by the Throwing muck randomly in slope of the hill, due to which debris has been

applicant accumulated in the Jower parts of the mountains and there is a possibility of tragedy
__________ in the rainy season for resident of the villager living in lower part of the hill.

Comment Owing to the available narrow width of the carriageway and continuous slide

resulting in subsequent road closure, the debris from the hiilside slid down the slope
on the valley side. However, no dumping on the valley side has been dane by the
Contractor. The road was closed on 29.05.2022, 09.07.2023 and 17.03.2024 due to a
slide at this location. The same information was communicated to the District
Disaster Management Authority (DDMA).
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sr. No | 2a B -
| Chainage | a1+a00
Place . laind Dhar Curve
Grievances ralsed by the Throwing muck randomly in the slope of the hill due to which debris has been
applicant accumulated in the lower parts of the mountains and the life of people living in the
o lower part of hill is in danger.

— Comment No dumping on the valley side has been done by the Contractor. The road was closed
on 03.03.2024 due to a slide at this location. The information of the same was
communicated to the District Disaster Management Authority (DDMA). ]
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Comments on Objections made by Applicant in the presence of Additional District Magistrate

[sr. No —‘J 23 - B ]

| Chainage 41+000 to 41+100 B _ B
Piace | Kali Khan i - ' 1
Grievances raised by the Throwing muck randomly in slope of the hill, due to which debris has been |
applicant accumulated in the lower parts of the mountains and there Is a possibility of tragedy ,'

- _in the rainy season for resident of the villager living in lower part of the hill. |
Comment l Owing to the available narrow width of the carriageway and continuous slide
! resulting in subsequent road closure, the debris from the hillside slid down the slope

on the valley side. However, no dumping on the valley side has been done by the |

Contractor. The road was closed on 29.05.2022, 09.07.2023 and 17.03.2024 duetosa

slide at this location. The same information was communicated to the District
. Disaster Management Authority {DDMA).
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Chainage - 41+400
Place Jaind Dhar Curve . -
Grievances raised by the Throwing muck randomly in the slope of the hill due to which debris has been
applicant accumulated in the lower parts of the mountains and the life of people living in the |
lower part of hill is in danger.
— Comment No dumping on the valley side has been done by the Contractor. The road was closed
on 03.03.2024 due to 2 slide at this location. The information of the same was
communicated to the District Disaster Management Authority (DDMA).
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Chainage - 41+560
Place Near Shilla
Grievances raised by the There is no retaining wall has been constructed by the construction authority with
applicant the road due to which Private Land of Sh. Ranjit S/o Sh. Khatri Ram village Shilla has
slide downward with the trees and muck accumulated in front of house of Sh, Ranjit
o Singh and there is need to built a slab culvert for drainage of rainy water
Comment The road was closed on 04.08.2022, due to a collapse on hillside during rains. The
! information of the same was communicated to the District Disaster Management
Authority (DDMA). The work for the construction of the retaining structure and slope
protection measures shall be taken up by the Contractor. Construction of the culvert
L has already been completed at this location. L N
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| Grievances raised by the
j applicant

The Construction work of the National Highway has been done just below the Shilla
Village and passes through the fertite land of the village and the contractor of the
construction authority used poor quality material in the breast wall and Danga, so the
foundation of the village Shilla has become weak and cultivating land of many farmers
along with trees has slide downward and Patwar Khana/Ayurvedic Dispensary, GPS,
Shilla and house of Sh. Om Parkash S/o Jagat Singh, Shupa Ram S/o Pritam Singh, and
Kapil s/o Khatri Ram are in danger and crack has been occurred In the whole village
and many water sources have been buried under the muck and there is a possibility
of a huge landslide in the rainy season and Construction authority have no additional
action plan to protect the village.

Comment

The matter does not pertain to DA no. 127. However, this is to put on record that
necessary protection measures have been provided and further slope protection
measures are under progress.
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Sr. No 27

Chainage 43+100

Place Zero Point

Grievances raised by the Muck has been thrown randomly by the construction authority below the road and

applicant muck has been accumulated in the cultivative fand of Sh, Ranjit Singh S/o0 Khatri Ram,
Dalip Singh S/o Shupa Ram Resident of village Shilla, due to which no agriculture
activity is being done by the farmer in their field and the water sources and many
trees near cultivating land have been buried under the muck debris and no

. compensation is being paid to the land owner by the construction authority.

Comment Construction of the Gabion wall on the valley side had already been completed.
However, the same was damaged during extreme adverse weather conditions of
rainfall. Necessary actions are being taken for reconstruction/ repairing of the gabion

- wall.

St. No 28

Chainage 43+470 -

Place | Shimal Dhar

Grievances raised by the Unauthorised Dumping at Shimaldhar due to which natural resources and trees has

applicant been demolished.

Comment No dumping on the valley side has been done by the Contractor and no trees were
damaged.
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Grievances raised by the There is no Breast wall has been constructed by the construction authority along with

applicant the road due to which cultivated land of farmers has slide downward with the trees.

Comment Construction of the Gabion wall has already been completed at this location and no
tree has been damaged.

Sr. No 30
Chainage 45+020 B
Place Sukhera near Borar
Grievances raised by the Due to construction of NH upper part of road has slide downward along with the
applicant trees and muck accumulated below the read due to which daily life of local dwellers
- is being adversely affected.
™ | Comment No slide/damage to trees have occurred at this location. Further, breast wall
construction is in progress. o\ N
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